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Exclusive tourism zones in the country
625. DR. SANJAY SINGH: Will the Minister of TOURISM be pleased to state:
(a) whether Government proposes exclusive tourism zones in the country;
(b) if so, draft action plan and the potential arcas therein;

(c) whether Government proposes for 'cruise tourism' in the country to attract
more tourists thereof, and

(d) if so, the details of the planning and the infrastructure development for
attractive tourism network in the islands of the country thereof?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI K. J.
ALPHONS): (a) and (b) Pursuant to Budget announcements of 2017-18 the Ministry
of Tourism has initiated action on formulation of scheme guidelines for development
of five Special Tourism Zones in the country. A consultation meeting in this regard
was held with the stakeholders which included Central Ministries/Departments,
State Governments/Union Territory Administrations and Private sector in September,
2017. In the draft scheme guidelines, it is proposed that the scheme will work on
challenge mode.

(¢) and (d) The Ministry of Tourism (MoT) has identified Cruise Tourism as
one of the Niche Tourism products. Central Financial Assistance is provided by the
MoT to State Governments/Union Territory Administrations/Central Agencies for the
development of Cruise Tourism including tourism infrastructure on islands under
relevant Schemes subject to availability of funds. Ministry of Tourism has constituted
a Task Force for promotion of Cruise Tourism. The details of projects sanctioned by
the Ministry with regard to the above are given in the Statement.

Statement

The details of projects sanctioned by the Ministry for Development of Cruise

Tourism including islands in the country during last three years

(X in lakhs)
S1. Scheme State/UT/Year Project Amount
No. of sanction sanctioned
1 2 3 4 5
1. Assistance to Goa 2014-15  Cruise Terminal Building at 879.04

Central Agencies Mormugao Port Trust
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1 2 3 4 5
2. Swadesh Darshan Uttarakhand Integrated Development of 1226.99
2015-16 Eco-Tourism, Adventure
Sports, Associated Tourism
related Infrastructure for
Development of Tehri Lake
and surroundings as New
Destination-District Tehri,
under Himalayan Circuit
3. Swadesh Darshan West Bengal Development of coastal 778.60
2015-16 Circuit: Udaipur-Digha-
Shankarpur-Tajpur-
Mandarmani-Frasergan;-
Bakkhlai- Henry Island
4. Swadesh Darshan Manipur Development of Imphal- 54.00
2015-16 Moirang-Khongjom-Moreh
under North East Circuit
5. Assistance to Kerala Upgrading of Berths and 2141.00
Central Agencies 2016-17 Backup area of Ernakulam
Wharf
6. Swadesh Darshan Jammu and Integrated Development 600.00
Kashmir of Tourism Infrastructure
2016-17 projects in the State of
Jammu and Kashmir under
Himalayan Circuit
7. Swadesh Darshan Telangana Integrated Development of 340.00
2016-17 Mulugu-Laknavaram-
Medavaram-Tadvai-Damaravi-
Mallur-Bogatha Waterfalls
under Tribal Circuit
8. Swadesh Darshan Karnataka Development of Coastal 3055.51
2016-17 Circuit in Dakshin Kannada
Distt., Uttar Kannada Distt.
and Udupi Distt.
9. Swadesh Darshan Assam Development of Tezpur- 6011.74
2016-17 Majuli-Sibsagar as Heritage

Circuit
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1 2 3 4 5
10. Swadesh Darshan Andaman and Development of Coastal 4218.67
Nicobar Circuit (Long Island-Ross
2016-17 Smith Island-Neil Island-

Havelock Island-Baratang
Island-Port Blair)

National Tourism Policy

626. SHRI AHAMED HASSAN: Will the Minister of TOURISM be pleased
to state:

(a) how and in what manner will the revised National Tourism Policy be approved,
whether Government has formulated a draft of the National Tourism Policy, if so,
the details thereof;,

(b) whether Government would table the policy in Parliament for further
deliberations and consensus; if so, the details thercof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI K. J.
ALPHONS): (a) to (¢) A National Tourism Policy (NTP) was formulated in 2002.
However, taking into account the widespread, interrelated global developments and
advancements, which have had a strong bearing on the Tourism sector, a new draft
National Tourism Policy has been formulated and the draft Policy is currently being
reviewed in the Ministry of Tourism prior to secking Cabinet approval on the same.

Some of the salient features of the new draft National Tourism Policy include:

e Focus of the Policy on employment generation and community participation

in tourism development.
o Stress on development of tourism in a sustainable and responsible manner.

e An all-encompassing Policy involving linkages with various Ministries,
Departments, States/Union Territories and Stakeholders.

e The Policy enshrines the vision of developing and positioning India as a
“MUST EXPERIENCE” and “MUST RE-VISIT” Destination for global
travellers, whilst encouraging Indians to explore their own country.

o Development and promotion of varied tourism products including the rich
Culture and Heritage of the country, as well as niche products such as
Medical and Wellness, Meetings, Incentives, Conferences and Exhibitions
(MICE), Adventure, Wildlife, etc.



